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INCOME TAX APPELLATE TRIBUNAL, JABALPUR

CAUSE LIST OF DB BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER

IN COURT ROOM 1

MEETING ID: 2640 ﬁ62 2981 MEETING PASSWORD: 12345 -

Sri | Appeal Number A$::1:' Assessee Name Remark
1 | ITA 196/JAB/2016 | 2012-13 |[D] SHRI JAMMU BEG
2 | o3 /CH;LADI 12017 | 201213 | [A] M/S JATPRAKASH POWER VENTURES LTD.
3 |IT(SS)A 17/JAB/2018| 2009-10 |[D] M/S. KALINDI ISPAT PVT. LTD.
4. |IT(SS)A 18/]JAB/2018] 2010-11 |[D] M/S. KALINDI ISPAT PVT. LTD.
5 {IT(SS)A 19/JAB/2018 2011-12 | [D] M/S. KALINDI ISPAT PVT. LTD.
6 |IT(SS)A 20/JAB/2018| 2012-13 |[D] M/S. KALINDI ISPAT PVT, LTD.
7 |IT(SS)A 21/JAB/.2018 2013-14 | [D] M/S. KALINDI ISPAT PVT. LTD.
87 |IT(SS)A 22/3AB/2018| 2014-15 |[D] M/S. KALINDI ISPAT PVT, LTD.
9 | ITA80/JAB/2018 | 2015-16 |[D]M/S. KALINDI ISPAT PVT. LTD.
10 ITA 14/1AB/2019 .2014-15 [Ai\ SHRI SHANKEY KAILA
11| ITA 14/JAB/2020 | 2013-14 |[A] SMT. VARSHA NEMA
12 ITA 28/]AB/2021 2014-15 | [A] M/S. SHRI KALYANIKA INFRAPRIME PVT. LTD.
13 | ITA40/JAB/2024 | 2018-19 |[A]UDIT INFRAWORLD PRIVATE LIMITED & PATH(INDIA) LIMITED
14 ITA 58/]AB/2024 2016-17 | [A] ASHA SINGH
15 ITA 62/]JAB/2024 ——-- [A] SHRI 1008 DIGAMBAR JAIN
16 ITA 68/]AB/2024 2018-19 | [A] LIFESPAN BIOTECH PRIVATE LIMITED
17 ITA-71/JAB/2024 2013-14 | [A] SRI SAINATH SECURITIES
18 ITA 72/]AB/2024 2014-15 | [A] SRI SAINATH SECURITIES
19 | ITA 73/JAB/2024 2016-17 | [A] SRI SAINATH SECURITIES
20 | ITA 76/JAB/2024 | 2020-21 |[A] SUNIL JASUJA
21 ITA 94/]AB/2024 2015-16 | [A] DEEP BAHADUR SINGH
22| ITA 112/1AB/2024 2015-16 | [A] ANEESH AHMED KHAN
23 | ITA 116/3AB/2024 2013-14 | [A] ASHOK U”RMALIYA
24 | ITA 128/1AB/2024 2011-12 | [D] SATYA PRAKASH BUILDERS PVT. LTD (E-FILE}
25 | ITA 134/3AB/2024 2012-13 | [A] SATYA PRAKASH BUILDERS LTD (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, JABALPUR

CAUSE LIST OF DB BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER

IN COURT ROOM 1.

MEETING‘ ID: 2640 062 2981 MEETING PASSWORD: 12345

Srl | Appeal Number A$Z'::’ Assessee Name Remarks
1 SA 3/3AB/2026 2015-16 | [A] TARACH/SIND KHATRI HUF
2 ITA 65/JAB/2018 2013-14 | [A] JABALPUR DEVELOPMENT AUTHORITY
3 ITA 66/3AB/2018 2014-15 | [A] JABALPUR DEVELOPMENT AUTHORITY
4 ITA 67/1AB/2018 2015-16 | [A] JABALPUR DEVELOPMENT AUTHORITY
5 ITA 121/1AB/2018 2013—14‘ [D] JABALPUR DEVELOPMENT AUTHORITY
6 ITA 122/1AB/2018 2014-15 |[D] JABALPUR DEVELOPMENT AUTHORITY
7 | ITA 131/3AB/2018 ‘ 2014-15 | [D] JABALPUR DEVELOPMENT AUTHORITY
8 | ITA 187/]AB/2018 2015-16 | [A] GOVIND PRASAD PANDEY {L/H SMT. MAYA DEVT)
9 | ITA 196/]JAB/2018 2015-16 | [D] GOVIND PRASAD PANDEY {L/H SMT. MAYA DEVID)
10 | ITA 26/JAB/2021 2015-16 | [A] M/S KALYANIKA DEVCON PVT. LTD.
11 ITA 27/IAB/2021 2014-15 | [A] M/S SHRI KALYANIKA DEVCON PVT. LTD.
12 | ITA 109/3AB/2024 2023-24 | [A] AADISHAKTI FOUNDATION HARPALPUR {(E-FILE)
13 ITA 110/3AB/2024 2023-24 | [A] AADISHAKTI FOUNDATION HARPALPUR {E-FILE)
14 | ITA 133/JAB/2024 2014-15 | [A] M/S MP JAYPEE COAL LIMITED
15| ITA 1367JAB/2024 2020-21 | [A] PRAGYA SAVITA
16 | ITA 141/JAB/2024 2020-21 | [D] RAM MANOHAR SINGH (F-FILE)
17 | ITA 143/1AB/2024 2017-18 {[A] ANIL MOTORS
18+ ITA 155/JAB/2024 2013-14 | [A] MAYANK LAMBA ‘
19 | ITA 159/JAB/2024 2022-23 | [A] INDIAN COFEE WORKERS CO-OPERATIVE SOCIETIES LIMITED
20 | ITA 161/]AB/2024 2016-17 | [D] JILA SAHKARI KENDRIYA BANK MARYADIT (E-FILE}
21 | ITA 164/3AB/2024 2017-18 | [A] ALOK RAIPUT
22 | ITA 165/]AB/2024 2022-23 | [D] ANJUMAN ISLAMIA TRUST (E-FILE)
23 | ITA 172/1AB/2024 2015-16 | [A] SONIYA SUNPAL {E-FILE)
24 | ITA 179/1AB/2024 | 2016-17 |[A] WAIDHAN ENGINEERING AND INDUSTRIES PVT. LTD.
25 | 1TA 271/3AB/2026 | 2017-18 |[A] MOHAMMAD RAFIQ KHATRI (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, JABALPUR

CAUSE LIST OF DB BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER

IN COURT ROOM 1

MEETING ID: 2640 062 2981 MEETING PASSWORD: 12345

Srl | Appeal Number A$Z':rt' Assessee Name : Remarks

1| ITA 279/JAB/2025 2013-14 | [A] PACIFIC EXPORTS (E-FILE)

2 | ITA 280/JAB/2025 2014-15 | [A] PACIFIC EXPORTS (E-FILE)

3 ITA 6/JAB/2022 2012-13 | [A] RAVI SHANKAR SINGH

[A] M/S BHAIYALAL INFRASTRUCTURE P. LTD. WARD

4| TTA26/JAB/2022 | 2015-16 |y 53 AMAHTYA REWA-486001

5 ITA 43/JAB/2022 2017-18 | [A] DEVENDRA SINGH JADAUN

[A] MADHYA PRADESH POORVA KSHETRA VIDYUT VITRAN CO. LIMITED

»6 ITA 64/JAB/2023 2016-17 JABALPUR

7 | ITA 136/JAB/2023 2017-18 | [D] AJAY RAWAT

8 CO 12/]AB/2023 2017-18 | [A] AJAY RAWAT

9 | ITA 190/JAB/2024 | -2014-15 |[A] DINESH KUMAR PATEL

10 | ITA 193/]AB/2024 2017-18 | [A] M/S AMBAIJEE JWELLERS

11 | IT(SS)A 1/JAB/2025] 2015-16 | [A] SANJAY MISHRA

12 | IT(SS)A 2/1AB/2025] 2019-20 |{A] SANJAY MISHRA

13 | IT(SS)A 3/JAB/2025 2017-18 [A] DAULATRAM MEHANI

14 | IT(SS)A 8/1AB/2025| 2011-12 | [D] KIS CEMENT LTD. (E-FILE)

15| IT(SS)A 9/JAB/2025 | 2010-11 | [D] KIS CEMENT LTD. {E-FiLE)

16 |IT(SS)A 10/]JAB/2025| 2021-22 |[A] SUNIL KUMAR BAGARIA

17| ITA 12/JAB/2025 2018-19 | [D] VIVEK PATEL (E-FILE)

18 | ITA-17/JAB/2025 2014-15 | [A] POORAN SINGH LODHI

19 | ITA 22/]AB/2025 2014-15 | [A] MANMOHAN MACHHIRKE (E-FILE) ,

20 | ITA 23/JAB/2025 2014-15 | [A] MUKESH NEMICHAND MASKARE (E-FILE)

21 | TTA 24/JAB/2025 2016-17 | [A] JASLIN BAVEJA

22 | ITA 26/JAB/2025 2016-17 | [A] CHANDRA KUMAR AGRAWAL (E-FILF)

23 | ITA 27/JAB/2025 2018-19 | [A] SUNITA JAIN

24 | ITA 28/IAB/2025 2014-15 | [A] VIMLESH SINGH

25 | ITA 29/3AB/2025 2014-15 | [A] VIMLESH SINGH
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INCOME TAX APPELLATE TRIBUNAL, JABALPUR

CAUSE LIST OF DB BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER

IN COURTROOM 1

MEETING ID: 2640 062 2981 MEETING PASSWORD: 12345

Sri

Assmt.

Appeal Number Year

Assessee Name

Remarks

ITA 80/JAB/2023 2017-18 | [A] GYANENDRA KUMAR VISHWAKARMA

2 | ITA81/JAB/2023 | 2017-18 |[A] GYANENDRA KUMAR VISHWAKARMA

3 | ITA82/JAB/2023 | 2017-18 |[A] GYANENDRA KUMAR VISHWAKARMA

4 | ITA 157/JAB/2023 | 2017-18 |[A] NILESH KANKARIYA

5 | IT(SS)A 4/JAB/2025| 2015-16 | [A] FAIR FOOD PRIVATE LIMITED

6 | IT(SS)A 5/JAB/2025| 2016-17 |[A] FAIR FOOD PRIVATE LIMITED

7 | IT(SS)A 6/IAB/2025| 2017-18 | [A] FAIR FOOD PRIVATE LIMITED

8 |IT(SS)A 7/JAB/2025| 2018-19 |[A] FAIR FOOD PRIVATE LIMITED

9 | ITA31/JAB/2025 | 2017-18 |[A] JILA SAHAKARI KENDRIYA BANK MARYADIT REWA (E-FILE)
10 | ITA32/JAB/2025 | 2018-19 |[A]JILA SAHAKARI KENDRIYA BANK MARYADIT REWA (E-FILE)
11| ITA33/JAB/2025 | 2018-19 |[A]JILA SAHAKARI KENDRIYA BANK MARYADIT REWA (E-FILE)
12 | ITA35/JAB/2025 | 2018-19 |[A] DE PAUL SCHOOL (E-FILE)

13 | ITA40/JAB/2025 | 2021-22 |[A] RUPESH KUMAR SAHU (E-FILE)

14 | TTA43/JAB/2025 | 2020-21 |[A] SARASWATI SHIKSHA PARISHAD

15 | ITA44/JAB/2025 | 2015-16 |[A] MAHESHMATI NAGRIK SAHKARI BANK LTD

16 | ITA49/JAB/2025 | 2017-18 |[A] KAMLESH LARIYA

17 | ITA55/JAB/2025 | 2011-12 |[A]RAJKUMAR SINGH

18 | TTA59/JAB/2025 | 2017-18 |[A] RAKESH KUMAR KHARE

19| ITA 7400882025 | 201718 Jﬁé )SMT. JYOTI PANDEY LEGAL HEIR OF LATE PRAYASH PANDEY (E-
20| ITA75/AB/2025 | 2018-19 F[Iﬂ: )SMT. JYOTI PANDEY LEGAL HEIR OF LATE PRAYASH PANDEY (-
21 | ITA76/IAB/2025 | 2014-15 |[A] SUNDER LAL RAWAT

22 | TTA79/JAB/2025 | 2013-14 |[A] SANJAY KUMAR AGRAWAL

23| ITA81/JAB/2025 | 2019-20 |[A]JAI NAYAK

24 | ITA82/JAB/2025 | 2013-14 |[A] SANJAY MISHRA

25 | ITA86/JAB/2025 | 2018-19 |[A] POLICE WELFARE PETROL PUMP
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INCOME TAX APPELLATE TRIBUNAL, JABALPUR

CAUSE LIST OF DB BENCH FOR 21-AUGUST-2026 (FRIDAY)

'BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER

IN COURT ROOM 1

MEETING ID: 2640 062 2981 MEETING PASSWORD: 12345

Assmt.
Year

Srl | Appeal Number Assessee Name Remarks

1 MA 8/JAB/2015 2011-12 | [D] NORTHEN COALFIELDS LIMITED

2 MA 4/IAB/2022 2007-08 | [A] M/S. AWADH‘ TRADERS

3 MA 1/JAB/2023 2010-11 | [A] SURESH UPADHYAY: AND SONS

4 MA 2/]JAB/2023 2011-12 | [A] SURESH UPADHYAY AND SONS

5 MA 3/JAB/2023 2012-13 } [A] SURESH UPADHYAY AND SONS

6 MA 4/JAB/2023 2012-13 | [A] SMT. ANURADHA UPADHYAY

7 | MA5/IAB/2023 2013-14 | [A] ANAND MINING CORPORATION '
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